
CENTRAL ADf1INI5TRTIVE TRIBUNAL, ER1AKULA11 BENCH 

CA . No. 129 

Thursday, this the 15th day of December, 1994. 

CORAI'l: 

HON'BLE IIR'JUSTICE CHETTUR SANKARAN NAIR, VICE CHAIRMAN 

HON'BLE MR PV VENKATAKRISHNAN, ADMINISTRATIVE MEMBER 

P1 Sangodan, 
Ex Loco Khalasi, 
Cons table, 
Railway PrOtection Force, 
Southern Railway, Paighat. 

K Rajan, 
Ex Loco Khalasi, 
Constable, 
Railway Protection Force, 
Southern Rai1y, Paighat. 

C Kandasarny, 
Ex Loco Khalasi, 
Constable, 
Railway Protection Force, 
Southern Railway, Salem Market. 	- Applicants 

By Advocate Mr R Santhoshkumar 

Vs. 

le 	The Divisional Personnel Officer, 
• 	 Southern Railway, Paighat. 

The Senior Divisional Mechanical 
Engineer, Southern Railway, 
Palghat. 

The ChIef Personnel Officer, 
Southern Railway, Madras. 

The Divisional Personnel Officer, 
Southern Railway, Trivandrum-14. 

The Divisional Security Commissioner, 
Railway Protection Force, Palghat. 

Secretary, Ministry Of Railways, 
Railway Board, New Delhi. 	 - Respondents 

By Advocate Mr K Karthikeya Panicker 
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ORDER 

CHETTUR SANKARAN NAIR(3), VICE CHAIR1AN 

Applicants who are members of the Railway Protection 

Force, seek a direction to depute them for Diesel Conversion 

Course. Though they are now members of the Railway Protection 

Force, they were 'Steam Surplus Staff' rendered surplus and 

deployed as members of Railway Protection Force, and hence 

they subridt that they are liable to be deputed for Diesel 

Conversion Course. We do not think that we need go into the 

merits of the case. In O.A .487/93 and related cases wherein 

the prayer was to direct the Railways to depute the applicants 

for Diesel Conversidn Course, we directed the applicants to 

move the Chief Personnel OfPicer. Applicants also may bring 

their grievances to the notice of third respondent Chief 

Personnel Officer. Third respondent will take an appropriate 

decision in the matter. 

2. 	We dispose of the application accordingly. No costs. 

Dated, the 15th December, 1994. 

c 

PV VENKATAKRTSHNAN 	 CHETTUR SANKARPIN 
I NAIR(J) 

ADMINI3TRATIVE MEMBER 	 VICE CHAIRMAN 

trs/1612 
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